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• ' •• •• '' ' /Present: Shri n.R. Bhwduaj, for the applicant''
Plrs. R.K. Chopra, for the respondents!

. The Ld. counsel for the reepoWents fllid
counter today In the court, uhich isaccepted
and be placed on record. , copy of the same
be also handed over the j^d, Counsei,for the '
applicant who uants ^ueeks time for fllijio
rejoinder, uhloh is allowed.: ust befdte the
Bench on 26.3.1990. *t this stage the id.
Counsel for the applicant sought permission to
ulthdrau the present application, ulth the
permission to file fresh petition, if ,,jo
advised. The Ld. Counsel for the resp'ondents
has no- objection.

In view of the same, the OA 150/90 is •
allowed to be withdrawn, with the liberty to fil>

a fresh,,one^ if necessary, and the same is dismissed-
as uithdraun. „ - ~

(I,K. Rasg^tra),
Rember(iV) .

(T.S, Oberoi)
Member(3)
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